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New Delhi, this 17th day of April 2001

NON' BLE St -IR I M . P . 31 NGN , MEMBER ( A )

M.. C.Bhatt

T . U . T . (E ri y i i S h ,)
rvonoI iya V idya 1 aya No. 1
Naridwar

iyiy Aovocate.;3hri Anil Shrivastav)

Applicant

versus

The Principal
i"\ n j i ya V i dya 1 aya No. 1
Na r i dwa r

T h e C o rn m i s s i o n e r

Kendriya Vidyalaya Sctngathan
IS I n s t i t u t i o n a 1 A r e a

Shaheed Jeet Singh Marg
N i;;; W D S 1 h 1 Respondents

ORDER(Oral)

Learned counsel for the applicant seeKs

rTii5;>sion to Withdraw the OA. Permission is

granted. The OA is dismissed as withdrawn.

(M. P. Singh)
Member(A)


